
SHKl C. M. STE HEN: or that he
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mst e alloed to make a statement.

MB. SEAKER; Hie rlins of my 
predeessor are dear—that there mst 
e an a sation or a refletion on the 
person—not his rievane. If he has 
any rievane, that an e separately 
investiated. Bt, if anyody has ast 
any refletion on him, ertainly he has 
a riht to explain. Let him point ot 
from the deate. I have one thro h 
the deate. I have no oetion for 
Mm to qote from the deate any por
tion hih asts refletion on him.

SHRI C. M. STE HEN: So, the s
et is open He an rin it p aain 

to yo.

MR. SEAKER: ite so, ertainly.
*

(Interrptions)

SHRI VASANT SATHE: Alleations 
have een made in the Hose----

MR. SEAKER: lease point ot the 
alleations that have een made— 
(Interrptions) I annot ive yo my 
nderstandin.

(Interrption*) * *

MR. S EAKER: Don’t reord any

thin*

SHRI C. M. STE HEN: What is the 
meanin of yor sayin Don’t reord* 
I take oetion.

MR SEAKER: Yo may take o
etion.... I have told yo I ill ive 
yo an opportnity.

SHRI C. M. STE HEN: nder hat 
athority yo say, Dont reord.*

MS. SEAKER: nder the rles no 
memer an make a statement ithot 
otainin prior permission of the 
Speaker.

SHftl C M. STE HEN: Yo have 
iven httn permission.

Not reorded. ■■

MR. SEAKER: No permission as 
iven. Don’t misqote me.. i.

(Interrptions)**

MR. SEAKER: Don't reord. apers 
to e laid.

(Interrptions)**

MR. S EAKER: I ill ive yo an 
opportnity.   lease qot̂ from the 

deate.

vfhnmr    ( «r̂ri  ):  
TOtopr , *m i*

i   mx «    *
mT T't  *nf    fr 1 r̂rr    ^
«rr to J 1    (i )

MR. S EAKER: No, no, it is not rele- 
vnat. It is not a point of order.

aners to e laid.

y Memer 9

1.1 hrs.

A ERS LAID ON lilS TABLE 
Annal Report or Central Soial 
WfLAKE Boar», Ne Delhi for 1977- 

7, Annal A onts ;ith Adit
iKOHT O KENDKIYA HlNDI SHIKSHAN
Manpal, Ara for 1977-7, Revie on 
and Annal Report or Reional 
Enineerin Collee, Silhar for 

1977-7 et. et.

THE MINISTER O ED CATION, 
SOCIAL WEL ARE AND C LT RE 
(DR  RATA CHANDRA  CH N- 
DER):  I e to lay on the Tale: —

<1) A opy of tne Annal Re
port (Hindi and Enlish version) 
of the Central  Soial  Welfare 
Board Ne Delhi  tor the year 
1977-7, alon ith the  Adit* 
Aonts. laed to Lirary.
Nx>, LT- 1 79 ,"

()   A opy of the Annal A
onts (Hindi and Enlish  ver
sions) of  the  Kendriya  Hi«di 
Shikshan Mandal, Ara, for the 
ye** *77*70 toethtr v̂tto  ê
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<) (iV A opy of the  Annal 
Report of the Reional Enineer
in Collee, Silhar for the year 
1977-7 alon ith the  A onts 
<and the Adit Report thereon.

(ii)  A opy of the  Revie 
(Hindi and Enlish versions) y 
th* overnment on the orkin 
of the Reional  Enineerin 
Collee, Silhar, for  the  year 
1977-7.  laed in Lirary. See 
No. LT- 079.

() A opy of the   niversity 
rants Commission  (Disqalifia
tion, retirement ond onditions of 
servie  of  Memers)  (Seond 
Amendment) Rles, 1S7  (Hindi 
and Enlish versions)  p lished 
in Notifiation No. .S.R. 10  in 
aette of India dated the  th 
Janary, 1979,   nder r -setion
() of setion 5 of th niversity 
rants  Commission  At,  95. 
laed, in Lirary, See No. LT- 
179.

(5) A opy of the Certified A
onts (Hindi* version)  of  the 
Indian Institte of  Tehnoloy, 
Ne Delhi, for the year 1977-7 
alon  ith  the  Adit  Report 
thereon, nder s -setion () of 
setion  of the  Instittes  of 
Tehnoloy At, 191  laed  in 
Lirary. See No. Ll- 1 70.

Notifi ation nder Indian tele raph 
At, 105.

RH MINISTER Of* COMM NI
CATIONS  (SHRI  BMJ  LAL 
VERMA); I e to lay on the Tale 
a opy of the Indian  Teleraph 
(Third  Amendment)  Rles, 1979 
(Hindi and Enlish versions) p lish
ed in Notifiation No. O R. «« in 
aette of India dated the  th 
Marh, 1079, nder s -setion (5) 
t setion 7 of the Intan Teleraph 
M    ttoed in Lirary, See

RsvxJ  ok  Ann al Reports Aito 

Statements  for  delay m andhi 
Smriti Samiti, N* Delhi tor 1977- 
7 AND RAJ HAT AMADIK COMMT****,

Ne  Delhi for 1977-7.

THE MINISTER O  STATE IN 
THE MINISTRY O WORKS AND 
HO SIN AND S LY AND RE
HABILITATION (SHRI RAM K1N- 
KAR);  I e to *ay on the Tale 
a opy eah of the folloin papers 
(Hindi and Enlish versions): —

(1) (i) Annal Report of the 
andhi Smriti Samiti, Ne Delhi 
for the year 1977-7 alon ith the 
Adited Aontŝ

(ii) A  statement  reardin
revie y the ovsrnment on 
the orkin  of  the   andhi 
Smriti Samiti, Ne Delhi,  for 
the year 1977-7. '

(iii) A statement shoin Rea
sons for delay in  layin  the 
papers mentioned at (i) and (ii) 
aove, f laed in Lirary. See 
No LT- 79J.

() (i) Annal Report of  the 
Ra hat Samadhi Committee, Ne 
Delhi, for the year 1977-7li alon 
ith the Adited A onts.

(ii) A statement reardin re
vie y the overnment on the 
orkin of the Ra hat Samadhi 
Committee, Ne Delhi, for the 
year 177-7.

(iii) A statement shoin rea
sons    delay in layin  the 
papers mentioned at (i) and (ii) 
aove. laed in Lirary, See 
No. LT- 579.

Statement re, f rther Tran he or 
Market Loans iss ed y  Centra 

overnment m Avm*, im

THE MKESTER O STATE  IN 
THE J NJTR O   INANCE 
(SHfl  LI AR LLAH): I fe

version of the A onts as laid on the 5th Marh, 1979,


